
95 Written Answers [ RAJYA SABHA ] to Questions 96 
 

389. [Transferred to the 4th March, 1991]



 

 

 

 

 

97 Written Answers [27 FEB. 1991] to Questions 98 

MINISTER IN THE MINISTRY OF 
COMMUNICATIONS (SHRI JAI PRA-
KASH): (a) All the Districts in Tamil Nadu 
are! having Head Post Offices. 

(b) and  (c). No, Sir. 

Refuelling of US planes 

392. SHRI R. GANESAN   alias MISA R. 
GANESAN: 

SHRI V. GOPALSAMY; 

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: 

(a) the number of times the US planes 
halted in cur airports for refuelling since 2nd 
August, 1990; 

(b) the number of such flights per month 
and the total quantity of fuel provided each 
month; ; 

(c) when this facility was provided ini-
tially to the USA by Government; and 

(d) whether Government propose to 
review this facility in view of Gulf War and if' 
so, 'the details thereof ? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI 
KAIMAL MORARKA); (a) In the context of 
Gulf wish, 136 US Air Force transport aircraft 
refuelled at Indian airports. 

(b) The number of flihts in January 1991, 
were 78 and in February 1991, 58. Total 
amount of fuel supplied was appro-* ximately 
32 lakh litres. 

(c) In the present context, the transit and 
refuelling facilities were provided from 28th 
December,  1990. 

(d) No refuelling has taken place since 
20th February, 1991., 

Secoad VS: super computer to India 

393. SHRIMATI  VEENA   VERMA; SHRI 
KAPIL.VERMA: SHRIMATI  
KAILASHPATI; 

Wiil the Minister of EXTERNAL   AF-
FAIRS be  pleased to state; 

(a) whether tl<e US. Government has 
agreed to supply Uje second Super Compn- 

Head Post Offices in Tamil Nadu

391. SHRI R. T. GOPALAN: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) what are names of'the districts in Tamil 
Nadu which do not have Head Post Office; 

(b) whether Government propose to open 
at least one Head Post Office in each district 
preferably at district headquarter; and 

(c) if so, what are tiw details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS    AND    THE      DEPUTY 
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